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Anti-Corruption Committee 

r Shri S. M. Ballerjee: I Shri Daji: 
Shrimati Savitri Nigam: 

I Shri Surendra Pal Singh: 
I Shri Bhakt Darshaa: 
I Slhn Bhagwat Jha Azad: 

"119.~ Shri D. C. Sharma: 
I Shri Harish Chandra Mathn: 
i Shri Warior: 
i Shri N. Sreekantan Nair: 
I Shri Lakhmu Bhawani: 
I Shri Bishanchander SeUh: 
l Shri Sarjoo Pandey: 

Will the Minister of Home Affairs 
be pleased to state: 

(a) whether an anti-corruption com-
mittee has been formed with some 
Members of Parliament; 

(b) the terms. of reference of the 
Committee; 

(c) whether M.Ps. from all parties 
have been taken in this Committee; 

(d) if not, the basis of selection; 
and 

(e) the progress made by the Com-
mittee so far? 

The Minister of State ia the Minis-
try of Home Affairs (Shri Datar): (a) 
Yes. 

(b) A statement is laid on the 
Table of the House. 

STATEMENT 

The terms of reference of the Com-
mittee are as fol;f~ws: 

(i) To examine the organisation, 
set up, func'. ons and respon-
sibilities cf the Vigilance 
Units in tl:: Ministries and 
Departments of the Govern-
ment of India and to suggest 
measures to make them more 
effective. 

{ii) To examine the organisation, 
strength, procedures and 
methods of work of the Spe-
cial Police Establishment and 
the diftlculties experienced by 

it, and to suggest measures to 
further improve its working. 

(iii) To consider and suggest steps 
to be taken to emphasise the 
responsibilities of each De-
partment for checking' cor-
ruption: 

(iv) To suggest changes in law 
which would ensure speedy 
trial of cases of bribery, cor-
ruption and criminal mis-
conduct, and make the law 
otherwise more effective. 

(v) To examine the rules relating 
to disciplinary proceedings 
and to consider what changes 
are necessary in order to ex-
pediate these proceedings and 
to make them mOre effective. 

(vi) TO! suggest measures calcu-
lated to produce a social cli-
mate both, amongst public 
servants and in the general 
pUblic in which bribery and 
corruption may not flourish. 

(vii) To suggest steps for securing 
public support for anti-cor-
ruption measures. 

(viii) To examine the Government 
servants' Conduct Rules and 
to recommend changes neces-
sary for ensuring mai n ten-
ance of absolute integrity in 
the public services. 

(ix) To consider special measures 
that may be necessary in 
corporate public undertak-
ings to secure honesty and in-
tegrity amongst their em-
ployees. 

(c) No. 

(d) Suitability of the persons for 
the task entrusted to the Committee 
and the need to keep the Committee 
small. 

I,,) The Committee have been 
studying the relevant laws, rules and 
various reports etc., have considered 
certain questions relating to the COn.-
titutional provision governing imposi-
tion of major penalties on Govern-
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ment servants, a~d arc examlnmg 
closely the Conduct Rules. 

Import of Petroleum Products from 
U.S.A. 

Shri Eswara Reddy: 
I Shri P. C. Borooah; 
1 Shri Yashpal Singh: 
I Shri Nambiar: 
I Shri Bhagwat Jha Asacl: 

*120. ~ Shri Bhakt Darshan: 
1 Shri Narendra Singh 
I lIIahida: 
I Shri Sol.a.akl: 
I Shri Daji: 
L Shri Indrajit Gupta: 

Will the Minister of Mines and Fuel 
·be pleased to state: 

(a) whether the Indian Oil Com-
pany has entered into a 50-50 partner-
ship with "Mobiloil" of the U.S.A. for 
import and distribution of petroleum 
products in India; and 

(b) if so, what are terms of partner-
ship agreement? 

The Deputy Minister in the Minis-
try of Mines and Fuel (Sh1'i Bajar-
.navis): (a) A project is being 
finalised with equal partnership bet-
ween Indian Oil Company and Mobil 
Petroleum Company for the blending 
of lubricants only. This project does 
not cover import and distribution On a 
partnership basis. 

(b) The agreements between the 
companies have not yet been signed 
by the parties. It would not be in 
public interest to disclose the terms 
a t this stage. 
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Production of Books with UNESCO 
Aid 

*122. J Shri~ati Maimoona Sultan: 
l Shrl P. K. Deo: 

Will the Minister of Education be 
pleased to state: 

(a) whether it is a fact that the 
Indian proposal that all developing 
countries should be helped in the 
production of books and readin~ mate-




